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Ush contravention of the foreign eKchange 
relulations. 

Government have no specific informa-
tion about the involement of the American 
Christian Mission Society Ltd. in the 
political life of the country. 

Scbool Text·Books 

2166. SHRI YAJNA DATI 
SHARMA: 

SHRI HARDYALDEVGUN: 
SHRI R. K. SINHA: 

Will the Minister of EDUCATION 
AND YOUTH SERVICES be pleased to 
stite : 

(a) whether it Is a fact tbat the Com-
mittee appointed by his Ministry to go 
into the qualily and ~ontent of School 
text books has criticised History books 
taugbt to children; and 

(b) if so, the recommendations thereof 
and th~ action taken by Government 
thereon? 

THE MINISTER OF EDUCATION 
AND YOUTH SERVICES (DR. V. K. R. 
V. RAO): (a) and (b). A Committee 
was set up io Septerr.ber, 1966, under the 
Chairmanship of Prof. K. G. Saiyidain to 
examine in'" alia complaints resardins 
textbooks and to state the general princi-
ples to be adopted in the preparation and 
asseS\ment of textbooks. The Committee 
examined some of the Language, History 
and Social Studies textbooks of a few 
States and found that, while every com-
plaint made by some minorities was not 
correct,and some appeared exagserated per-
haps as a result of over-sensitiveness and 
suspicion. some of them had a measure of 
validity. An extract (rom the Report of 
the Committee about the teacbins of 
history is laid on the Tuble of the House. 
Lp/ac.d ill Vb,a,y. S~e No. LT -252/69J. 

Copies of tbe report have been sent to 
tbe State Governments and the National 
Council of Edueat ional Resea rc hand 
Traininl. This Reporl Is also to be consi-
dered by tbe National Board of School 
Tut-Boob. 

Recruitment to Border Seeurlty Foree 

2167. SHRI JYOTIRMOY BASU 
Will the Minister of HOME AFFAIRS be 
pleased to state: 

(a) the basis of recruitment to the 
Border Security Force; 

(b) whether domiciles of the border 
a reas are given preference ; 

(c) the details of the uniforms, food 
and othpr amenities provided to the men 
of t he Border Security Force ; 

(d) the details of the weaponl by which 
trainins is given in each unit; 

(e) whether special training to control 
collective "sltatlon is given to some units; 
and 

(f) If so, the details thereof? 

THE MINISTER OF STATE IN THE 
MINISTRY OF HOME AFFAIRS (SHRI 
VIDYA CHARAN SHUKLA): (8) Re-
cruitment to t hose posts to which direct 
recruitment is made, is done On an AII-
India basis. 

(b) Generally, more people from border 
areas volunteer for setviee in the Border 
Security Force than others, though every 
eligi"'le person, from any part of the 
country, car. apply. 

(c) Depending on the nature of require-
ments of different areas, suitable uniform, 
ration and other amenities are provided 
to the Border Security Force personnel. 

(d) Suitable weapons haye been pro-
vided to the personnel of the Border Secu-
rit)' Force so that they can discharlle their 
duties effectively. They are liven che 
necessary training in the Institutions of the 
Border Se.:urity Force as well as in their 
units. 

(e) and (f). Adequate trainIng In duties 
connected with aid to civil power Is also 
imported to the personnel of the Border 
Security Force. 

Policy Statement by Gonrumeat otBclal, 

2168. SHRI JYOTI RMOY BASU I 

Will the Minister of HOME AFFAIRS be 
pleased to Itate : 

(a) whetber Government officers Ire 
entitled to make any policy statement witb-
out necessary approval of lovernment ; 

(b) wbetber It Ii a f.u;t tbat the Secre-




